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ence Commission, the Government
have decided that, having regard to
the fact that some of the States may
not be as favourably placed as others
vis-a-vis their developmental requir-
ements, modalities will be worked
out, in consultation with the Plamning
Commission, to see that the States
with relatively weak financial re-
source base are enable to implement
adequately the revised minimum
needs programme. A Treply to this
effect has been cent to the Govern-
ment of Assam,

Payment of housc rent allowance to
the Director of the Indian Institute of
Packaging Bombay

1864. SHRI VITHAL GADGIL: Will
the Minister of COMMERCE, CIV.L
SUPPLIES AND COOPERATION be
pleased to state:

(a) whether it i¢ & fact that the
Dira«tyr of the Indian Institute of
Packaging, Bombay i3 paid Rupeces
1120/ as hcuse rent allowance al-
thougn his salary is only Rupees
2200;

{b) il s0, under what
pa  meni is authorised;

Rule such

() whether it is a fact that the
aproinimrent of the Deputy Director
of ihe Tnstitute was  confirmed al-
though he was found to be below
everage by the Selection Committee;
ana

" (d) whether ‘¢ is a fact that he does
noi held qualifications prescribed for
the pust?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CiVIL SUPPLES AND COOPERA-
TION (SHRI ARIF BAIG): (a) and
(b) The present pay of Director is
Rs. 2125 per month and not Rs.
2200 per month. No house rent at-
lowance is being paid to him and the
Institute deducts an amount at the
rate of 10 per cent of his basic pay
towards house rent in lieu of a flat
allotted to him by the Institute, as
admiscible under the rules,

[RAJYA SABHA]
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(c) and (d) A statement is attach-
ed. ’
Statement

Specific details have not been given
in the Question. It is however, pre-~
sumed that the reference is perhaps
to the appointment of Deputy Direc-
tor, Shri R, N. Kanwar, who was ap-
pointed by the Institute on the 4th
August, 1977. According to the in-
formation furnished by the Indian
Institute of Packaging, Shri Kanwar
js a post-graduate in Social Work
and has experience of working in a
variety of fie.ds including packaging.
The qualifications prescribed for the
post were Post Graduate Degree in
any of the applied Sciences or Mas-
ter's degree in Economics|Commerce|
Mathematics with basic knowledge
of sicence up to graduate level
or degree in engineering. Shri
Kanwar wasg interviewed by a spe-
cially constituted four member Selec-
tion Committee who Interviewed six
candidates and had ranked Shri
Kanwar at No. 1. The recommenda-
tions of the Committee were approve
ed by the Chairman, Indian Institute
of Packaging. He was kept on pro-
bation for one year and on the ex-
piry of his probation period his per-
formance was re-assessed by a Com-
mittee appointed by the Chairman,
Indian Institute of Packaging. On
the basis of the assessment he was
found to be suitable for confirmation
and recommendations of the Com-
mittee were conveyed to the Chair-
man and placed before the Govern-
ing Body. The Governing Body of
the Institute accepted the recommen-
dstions of the Committee and confir-
med Shri Kanwar in the post of”
Deputy Director.

1865. [Transferred to the 22nd
March, 19791

Flood Aid to the Government of

Tamil Nadu

+1865-A. SHRI N. P. CHINGAL-
RAYA NATDU): Wil the Minister of
FINANCE be pleased to state:

+Previously Unstarred Question
1874, transferred from the 21st March,
1979.
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(8) whether it is a fact that ih2
Tamil Nadu Govt. had asked for more
aid from the Centre to help the af-
fected people of th= State who suffer-
ed in the recent cycione and fiouds;

(b) if so, what amount was given
to the State Govt. {0 meet the silua-
tion, and

(c) whether any provision has been
made during the current year for in-
creased aid to that State?

THE MINISTER OF STATE IN
THE MINISTRY OF FiINANCE
(SHRI SATISH AGARWAL): (a)
and (b) On the basis of the report of
the Central team, which visited Tamil
Nadu to make an on-the-spot assess-
ment of the damaga caused by cyclone
end floods in November 1978 and the
recommendation of the High Level
Committee on Relief, Advance Plan
assistance amounting to Rs. 10.11
crores wasg allocated to the Govt. of
Tamil Nadu.

(c) Budget provision of Rs. 225
crores exists for grant of advance
Plan assistance to the States affected
by natural calamities. A supplemen-
tary provision of Rs. 100 crores for
this purpose has been sought.

Poppy Cultivation In States

+1865-B. DR. LOKESH CHANDRA:
SHRI G'AN CHAND
TOTU:
SHRI PRAKASH
MEHROTRA:
SHRI L. R. NAIK:

Will the Minister of FINANCE be
pleased to state: ’

(a) Whoether it ig a fact that the
poppy cultivation hag been revived in
certain States as a  lucrative cash
crop; and

(b) if so, what steps Government
have taken again-t its possible smug-
gling out across the border?

THE MINISTER OF STATE IN

THE MINISTRY OF FINANCE
’;'ETreviously Unstarred Quest;c‘n,
1952  transferred from the 2Ist
March, 1979.

[20 MAR. 1979 ]
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(SHRI SATISH AGARWAL): (a)y
No, Sir. However, the Himachal
Pradesh Government, has been per=
mitted to cultivate poppy for experi-
mental purpoces only in an area of
5 hectares in the State Government
Farms during the crop season 1978-79.

(b) The question of smuggling of
opium does not arise since the poppy
cultivation is being done in Govern-
ment Farms under strict Government
supervision.

Setting up of a National Oilseeds
Board

+1865-C. SHRI HARISINH BHAGU-
BAVA MAHIDA:
SHRI DHARAMCHAND
JAIN:

Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA~-
TION be pleased to state:

(a) whether there is a proposal un-
der Government’s consideration to
constitute a national o¢ilseeds board
with a view to advisa Government on
the general policy for oilseeds; and

(b) if so, what are {ihe details in
this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR
GOYAL): (a) and (b) There is &
proposal under the consideration of
the Government to set up an apex
body for Edible Oilg and Oilseedn.
Its precise form and other relevant
details have not been settled.

Grant of Compensation f0r properties
Left in East Pakistan

$1865-D. SHRI AMAR PROSAD
\ CHAKRABORTY:
SHRT JAHARLAL
BANERJEE:

Will the Minister of COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

tPreviously  Unstarred Question
1961, transferred from the 2lst
March, 1979.

1Previously Unstarred Question
2018, transferred from the 22nd
March, 1979,



